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Shrt Raj Bakadur: I think all pro-

péeals for nationalisation of road
transport, flrst, have got to be discus-
sed with and receive the assent of
the Pldnning Commission. They are
discussed there in consultation with
She Ministry of Finance. In the
Planning Commission such proposals
for nationalisation are taken up if
any assistance is sought for from the
Centre in this behalf.

Shri Tangamani: In addition to the
Punjab Government, may I &now
whether any State Governments have
sent proposals for suitably amending
this Act?

Shri Raj Bahadur: For nationalisa-
tion?

Shri Tangamani: Yes.

Shri Raj Bahadur: The question
does not pertain to nationalisation.
The question pertains to the setting
up of Road Transport Corporations
which in a way involve nationalisa-
tion. We have three States, Bihar,
Punjab and Rajasthan, from which
proposals in this respect are under
consideration.

Civil Airport at Delhi

+

r Shri Ram Krishan:

| Shri D. C. Sharma:
Shri Bhakt Darshan:
Shri Rameshwar Tantia:
Sardar Igbaj Singh:
Shri P. C. Borooah:

~1479.

Wil} the Minister of Transport and
Communications be pleased to refer
to the reply given to Starred Ques-
tion No. 1717 on the 17th April 1958
and state:

(a) at what stage is the proposal of
establishing a civil airport at Delhi;
\

(b) whether it is a fact that the
proposal has been abandoned;

{c) i so, the reasons thereof;

(d) whether some equipment had
already been purchased for instalia-
. tion at the proposed airport; and
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(e) if so, the total amount of the
equigtment purchased?

The Deputy Minister of Civil
Aviation (Shri Mohjuddin): (a) to
(c¢}). No decision has yet been reach-
ed on the question of establishing a
separate International Civil Airport
for Delhi, but Palam will continue in
joint use by the Civil Aviation De-
partment and the LLAF. for the pre-
sent.

(d) No, Sir.
(e) Does not arise.

Shri Ram Krishan: May I know
whether it is a fact that a decision
was taken to construct a civil airport
in Delhi? May I know why this deci-
sion has been postponed now?

Shri Mohiuddin: No such decision
was taken.
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Shri Mohiuddin: It is a fact that
the Willingdon Airport has been
surrounded by houses. For the time
being 1t is used only for small air-
crafts like Dakotas. Bigger aircrafts
use the Palam Airport. The question
of a permanent civilian girport is under
consideration. I hope it will be
decided soon.

Shri Harish Chandra Mathur: Is it
not a fact that this dual control! has
retarded the development of the Port?

Shri Mohiuddin: As far as the con-
struction of buildings and housing for
the employees are concerned, it has
retarded. But, as far as other deve-
lopments of facilities for the use of
aviation are concerned, there is no
difference.
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BShri P. C. Borooah: Is it a fact that
the runway at Palam iz not long
epough for modern jet aircrafts and
from the defence point of view, it is
not suitable to have the civil airport
at Palam?

Shri Mohiuddin: The runway at
Palam is not sufficiently long to receive
Boeings. The question of extending
the runway or constructing a new run-
way to receive Boeings in 1960 is also
under active consideration of the Gov-
ernment.

Shri Harish Chandra Mathur: How
are developmental expenditure shared
by the two Ministries?

The Minister of Transport and Com-
munications (Shri S. K, Patil): The
expenditure is not shared just now.
We have been incurring the expendi-
ture so far as the operational side of
it is concerned. The question whether
ultimately we shall go or they will
go to another place is, as my hon.
colleague said, under very active
consideration.

Shri Shree Narayan Das: Which are
the sites under consideration for the
location of this airport?

Shri Mohiuddin:
than one sites.

There are more
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Master Flan for Fleod Contrel ln
Pamjab

J Shri Ram Krishan:
 8kri D. C. Sharma:*

Will the Minister of Irrigation and
Power be pleased to refer +to the
reply given to Starred Question
No. 197 on the 17th February, 1888
and state whether the draft master
plan for flood control regarding the
rivers Ravi, Beas ang Sutlej in the
Punjab has since been examined by
the High Level Committee on Floods?

The Deputy Minister of Irrigation
and Power (Shri Hathi): The draft
plan is still under examination.

*1480.

Shri Ram Krishan: May I know by
what time this plan will be examined?

Shri Hathi: The final report of the
high level flood committee is expect-
ed by the end of November. After
that, 1t will be scrutinised by the
board. Then it ‘will be scrutinised
by the State control Board. I can-
not definitely say how long it will
take.

Sardar Kgbal Singh: May I know
the total cost of this plan which is
under examination?

Shri Hathi: The total cost as esti-
mated by the Punjab Government is
Rs. 823:52 lakhs.

Shri N. R. Munisamy: May 1 know
whether any such master plan is be-
ing evolved for other States?

Shri Hathi: Ves, Sir. Some States
such as Assam and Bihar have sub-
mitted such plans.

Inter-State River Waters Dispute
between Madras and Kerala

.
( Shri Shivananjappa:
*1481. { Shri P. R. Ramakrishnan:
| Sardar Igbal Singh:

Will the Minister of Irrigation and
Power be pleased to state:

(a) whether it is a fact that the
dispute between Madras and Kerala





